IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 09.05.2022

Name of

No |Applicant

Case No.

7 'Rejec

Court t

Fee Statu
s

10 C

TRILOCHAN 31192/202
1 PANTGRAHT 5 09.05.2022 |ABLAPL/2659/2021
RAJESH KUMAR 31196/202 ABLAPL/12875/202
2 MAHAPATRA 5 09.05.2022 : 10 C
BHUBANANANDA 31199/202 ABLAPL/15188/202
3 LENKA 5 09.05.2022 : 10 C
4 |L SINGH ;1200/202 09.05.2022 |ABLAPL/3164/2022 |10 C
5 |A K MOHANTY ;1208/202 09.05.2022 |ABLAPL/3176/2022 |10 C
SANTOSH KUMAR 31214/202 ABLAPL/16386/202
6 DWIVEDY 5 09.05.2022 1 10 C
BICHITRA
NARAYAN 31220/202 ABLAPL/16836/202
7 SATADATHY, 5 09.05.2022 : 10 C
S.PADHEE
8 |[M K MOHANTY ;1226/202 09.05.2022 |ABLAPL/3213/2022 |10 C
9 |L. ACHARI 21239/202 09.05.2022 |ABLAPL/3137/2022 |10 C
10 |[M.K. MOHANTY 21241/202 09.05.2022 |ABLAPL/3214/2022 |10 C
11 |P. K. BEHERA ;1242/202 09.05.2022 |ABLAPL/3141/2022 [29.25 |C
SANJIB KUMAR 31248/202
12 BHANIADEO 5 09.05.2022 |ABLAPL/3149/2022 |10 C
13 |s DAS ;1253/202 09.05.2022 |ABLAPL/3219/2022 |10 C
14 |T. R. DAS ;1256/202 09.05.2022 |ABLAPL/3158/2022 |10 C
15 |M K MALLICK ;1259/202 09.05.2022 |ABLAPL/3224/2022 |10 C
16 |SARAT DASH 21260/202 09.05.2022 |ABLAPL/3226/2022 |10 C
17 |J K MAHARANA  [31265/202(09.05.2022 |0JC/947/1994 6 U




2

|

18 |R NATH ;1267/202 09.05.2022 |ABLAPL/3230/2022 |10
19 |M R SAHOO ;1268/202 09.05.2022 |ABLAPL/3231/2022 |10
20 [P K SAHOO ;1272/202 09.05.2022 |ABLAPL/3238/2022 |10
21 |A PATTANATK ;1273/202 09.05.2022 |ABLAPL/3239/2022 |10
22 |B.P.TANGA ;1279/202 09.05.2022 |ABLAPL/3246/2022 |10
23 |n.KALASH ;1280/202 09.05.2022 |ABLAPL/3247/2022 |10
24 |H B MANGARAJ ;1283/202 09.05.2022 [WP(C)/17849/2021 |5
25 |S SWAIN ;1285/202 09.05.2022 [|MACA/276/2019 10
26 |R DAS 31286/202 09.05.2022 |MACA/276/2019 |10
27 |T. K. MOHANTY 21287/202 09.05.2022 |RSA/148/2019 10
28 |6 saHOO 21288/202 09.05.2022 |CRLMC/1006/2022 |10
29 |R. K. MOHAPATRA ;1290/202 09.05.2022 |MACA/9/2021 10
30 [R K MALLICK ;1291/202 09.05.2022 |CRLMC/1197/2022 |10
31 |SARAT SWAIN ;1292/202 09.05.2022 |MACA/277/2019 |10
32 |RAJAT DAS 31293/202 09.05.2022 |MACA/277/2019 |10
33 |M R ROUTRAY 31294/202 09.05.2022 |CRLMC/1187/2022 |10
34 [R K BARIK 21296/202 09.05.2022 |CRLMC/727/2022 |10
35 |B B ROUTRAY ;1297/202 09.05.2022 |CRLMC/597/2022 |10
36 |B.N.SAHU 21298/202 09.05.2022 |CRLMC/548/2022 |10
37 |B.K.PANDA ;1299/202 09.05.2022 |CRLMC/540/2022 |10
38 |n K PANDA ;1300/202 09.05.2022 [WP(C)/5671/2012 |5
39 [NILAYA KANTA  131301/202 |4 o5 2022 |cRIMC/1192/2022 |10
ROUT 2
10 |p % pasH ;1302/202 05 05 2022 ?BLAPL/11258/202 .




41 |M.DAS 21304/202 09.05.2022 |WP(C)/10056/2022 |10 C
42 |P.K.LENKA 31306/202 09.05.2022 |WP(C)/7479/2021 |2 0
43 |P.K.LENKA ;1307/202 09.05.2022 |WP(C)/2098/2019 |2 0
44 |P.K.LENKA ;1308/202 09.05.2022 |WP(C)/22635/2015 |2 0
45 |P.K.LENKA ;1309/202 09.05.2022 |[WP(C)/5994/2021 |1 0
46 |P.K.LENKA 21311/202 09.05.2022 |WP(C)/1890/2021 |2 0
47 |P.K.LENKA ;1312/202 09.05.2022 |WP(C)/6788/2021 |2 0
48 |A KALASH 31314/202 09.05.2022 |CONTC/2641/2022 |10 C
49 |a K DAS 31315/202 09.05.2022 |CONTC/2703/2022 |10 C
50 |a K DAS 21316/202 09.05.2022 |CONTC/2704/2022 |10 C
51 [R K BISOI 21317/202 09.05.2022 |CONTC/1801/2022 |10 C
52 |T SWAIN ;1318/202 09.05.2022 |CONTC/2035/2022 |10 C
53 |J RATH 21319/202 09.05.2022 |CONTC/2570/2022 |10 c
54 |D BEHERA 21320/202 09.05.2022 |CONTC/2087/2022 |10 c
55 |S K SINGH 31321/202 09.05.2022 |WP(C)/10993/2022 |10 c
56 |S K SINGH 21323/202 09.05.2022 |WP(C)/10996/2022 |10 C
57 |M R ROUTRAY 21324/202 09.05.2022 |WP(C)/10910/2022 |10 C
58 |M.R. ROUTRAY ;1325/202 09.05.2022 |WP(C)/10908/2022 |10 C
59 |M.R. ROUTRAY ;1326/202 09.05.2022 |WP(C)/10907/2022 |10 C
60 [M.R. ROUTRAY ;1327/202 09.05.2022 |WP(C)/10905/2022 |10 C
61 M.R. ROUTRAY ;1328/202 09.05.2022 |WP(C)/10903/2022 |10 c
62 |L D PANDA ;1330/202 09.05.2022 |WP(C)/11399/2022 |10 C
63 |S K SAHOO ;1331/202 09.05.2022 |WP(C)/11169/2022 |10 C
164 |S K SAHOO 131332/202(09.05.2022 |[WP(C)/11171/2022 |10 c




2

|

65 |P BEHERA 21334/202 09.05.2022 [WP(C)/11325/2022 |10
66 M N MOHANTY 31338/202 09.05.2022 |CRLREV/768/2017 |10
67 |B s SwAIN ;1339/202 09.05.2022 |CRLMP/747/2022 |10
68 |M S BEHERA ;1340/202 09.05.2022 |CRLREV/736/2018 |10
69 |S K BISWAL ;1344/202 09.05.2022 |CRLMP/775/2022 |10
70 |K. C. PANDA ;1347/202 09.05.2022 [WP(C)/7384/2018 |10
71 |S.K. BHANJADEO ;1348/202 09.05.2022 |CRLMP/755/2022 |10
72 EESE?iJIT 21350/202 09.05.2022 [WP(C)/6343/2015 |10
73 |a ¢ BADU 31352/202 09.05.2022 |CRLMP/667/2022 |10
74 B R MOHANTY ;1353/202 09.05.2022 |CRLREV/135/2018 10
I 21356/202 05 05 2022 ZPC(OAC)/696/201 o
76 |n K MOHANTY 21357/202 09.05.2022 |WP(C)/11192/2022 |10
N 21358/202 05 05 2022 ZPC(OAC)/697/201 o
I ;1360/202 05 05 2022 ZPC(OAC)/698/201 o
79 |n K MOHANTY 31361/202 09.05.2022 [WP(C)/11196/2022 |10
20 |s Das 31362/202 05 05 2029 ZPC(OAC)/699/201 i
81 |L.D.PANDA 21364/202 09.05.2022 QPC(OA)/19O9/201 10
82 [R C MUDULI 21366/202 09.05.2022 gPC(OA)/1971/201 10
83 |S MOHARANA 21367/202 09.05.2022 |WP(C)/1144/2022 |10
84 |R C MUDULI ;1368/202 09.05.2022 QPC(OA)/1972/201 10
85 |K C SAMAL ;1369/202 09.05.2022 [WP(C)/10546/2022 |10
86 |P K MOHANTY ;1370/202 09.05.2022 [WP(C)/18381/2020 |10
87 |B MAHALI ;1371/202 09.05.2022 [WP(C)/21687/2019 |10




88 |P R PARIDA 21372/202 09.05.2022 |CRLMP/2107/2021 |10 C
89 |s DasH 31373/202 09.05.2022 |WP(C)/10072/2022 |10 c
90 |S.K. SAHU ;1380/202 09.05.2022 |CRLREV/375/2021 |10 c
91 |U.CHHOTARAY ;1381/202 09.05.2022 |CONTC/2255/2022 |10 c
92 |S. K. SAHOO ;1382/202 09.05.2022 |CRLREV/376/2021 |10 c
93 |M BEHERA 21385/202 09.05.2022 |CONTC/2571/2022 |10 C
94 |L D PANDA 313867202109 05,2022 [§PC(OR) /19097201 g U
95 |L D PANDA 31387/202 09.05.2022 [WP(C)/31875/2020 |6 U
96 |[B P TANGA 31388/202 09.05.2022 |WP(C)/13456/2004 |5 U
97 |M/S.G.K.NANDA 21389/202 09.05.2022 |WP(C)/23284/2016 |10 C
98 |P.L. MISHRA 21390/202 09.05.2022 |WP(C)/7485/2022 |10 C
99 M. NAYAK ;1391/202 09.05.2022 [WP(C)/16133/2012 |10 c
éo P. K. DASH 21392/202 09.05.2022 |WP(C)/14023/2012 |10 c
}0 M. NAYAK 21393/202 09.05.2022 |WP(C)/829/2013 |10 c
;0 M. NAYAK 31394/202 09.05.2022 |WP(C)/10101/2014 |10 c
éo T. K. MOHANTY 21396/202 09.05.2022 |RSA/374/2016 10 C
io S P SAHOO 21397/202 09.05.2022 |FAO/65/2022 10 c
éo S. K. SINGH ;1398/202 09.05.2022 |WP(C)/1971/2013 |10 C
éo A MOHANTY ;1399/202 09.05.2022 |FAO/65/2022 10 c
%O T BAG ;1400/202 09.05.2022 |WP(C)/11205/2022 |10 c
éo M MOHANTY ;1401/202 09.05.2022 |WP(C)/11205/2022 |10 c
éo TAPAN SWAIN ;1402/202 09.05.2022 [WP(C)/1971/2013 |10 c
él S SAMAL ;1403/202 09.05.2022 [WP(C)/11603/2022 |10 c
11 R K DAS 131404/202[09.05.2022 |FAO/361/2018 10 c




1 2 | |

;1 D BEHERA ;1405/202 09.05.2022 [WPC (OA)/338/2015 |10
él D BEHERA 31406/202 09.05.2022 [WPC (OA)/453/2015 |10
11 P K DASH ;1408/202 09.05.2022 [WPC (OA)/362/2015 |10
él R. K. DAS ;1409/202 09.05.2022 |CMAPL/160/2022 |10
él P K DASH ;1410/202 09.05.2022 [WPC (OA)/361/2015 |10
%1 P. SARANGI ;1411/202 09.05.2022 |BLAPL/9418/2020 |10
él P.K.MOHANTY 21412/202 09.05.2022 ?PC(OAC)/697/201 10
él S K SAHOO 31413/202 09.05.2022 |MACA/1380/2017 |10
éz ;éﬁiﬁ?i KUMAR ;1414/202 09.05.2022 |BLAPL/2800/2021 |10
12 P.K.MOHANTY ;1415/202 09.05.2022 gPC(OAC)/996/201 10
22 R. K. MALLICK ;1416/202 09.05.2022 |BLAPL/2621/2021 |10
éz . DANG 21417/202 05 05 2022 ?EC(OAC)/ZSOS/ZO o
12 D.K. MALLICK 21418/202 09.05.2022 |BLAPL/313/2021 |10
éz D BEHERA ;1419/202 09.05.2022 [WBC (OA)/352/2015 |10
22 D BEHERA 21421/202 09.05.2022 [WBC (OA)/350/2015 |10
%2 S. MOHARANA 31422/202 09.05.2022 |RSA/429/2018 10
éz D BEHERA ;1423/202 09.05.2022 [WPC (OA)/351/2015 |10
32 J. PRADHAN 21424/202 09.05.2022 |RSA/392/2017 10
é3 T. K. MOHANTY 21425/202 09.05.2022 |RSA/392/2017 10
13 D BEHERA ;1426/202 09.05.2022 [WBC (OA)/339/2015 |10
;3 D BEHERA ;1427/202 09.05.2022 [WBC (OA)/337/2015 |10
§3 S. MAHAPATRA ;1428/202 09.05.2022 [WP(C)/11752/2019 |10
13 JAYDEV BHOT ;1429/202 09.05.2022 [WP(C)/21951/2019 |10




é3 S. MAHAPATRA ;1430/202 09.05.2022 |[WP(C)/21951/2019 |10 C
23 D BEHERA 31431/202 09.05.2022 |WPC (OA)/359/2015 |10 C
%3 P K DASH ;1432/202 09.05.2022 |WPC (OA)/365/2015 |10 C
é3 P K DASH ;1433/202 09.05.2022 |WPC (OA) /364/2015 |10 C
é3 P K DASH ;1434/202 09.05.2022 |WPC (OA)/363/2015 |10 C
34 P. K. DAS ;1435/202 09.05.2022 |[WP(C)/4868/2012 |10 C
14 P.L. MISHRA ;1436/202 09.05.2022 |WP(C)/293/2022 10 C
24 A.K. MISHRA 31437/202 09.05.2022 [WP(C)/6510/2022 |10 C
24 gzggé RANJAN 21438/202 09.05.2022 |[WP(C)/11116/2022 |10 C
14 F. C. SETHY 21439/202 09.05.2022 |[WP(C)/11777/2018 |10 C
24 A.K. MISHRA 21440/202 09.05.2022 |WP(C)/11308/2022 |10 C
24 A.K. MISHRA ;1441/202 09.05.2022 |WP(C)/11311/2022 |10 C
%4 S. MOHANTY 21442/202 09.05.2022 |WP(C)/8490/2022 |10 C
;4 D. K. SAHOO 21443/202 09.05.2022 |WP(C)/10648/2022 |10 C
é4 DEBASISH SAMAL 21444/202 09.05.2022 |ABLAPL/3208/2022 |10 C
35 L. D. PANDA 21445/202 09.05.2022 |WPC (OA)/170/2017 |10 C
15 ﬁiiiigKKUMAR ;1446/202 09.05.2022 |BLAPL/2627/2022 |10 c
;5 ﬁéiigii KUMAR ;1447/202 09.05.2022 |CRLMA/267/2021 |10 c
éS M. K. PANI 21448/202 09.05.2022 |CRLMA/248/2021 |10 C
15 NIRANJAN SAHOO ;1450/202 09.05.2022 |CRLMA/14/2022 10 C
25 ggﬁ;?iJIT ;1452/202 09.05.2022 |BLAPL/2443/2022 |10 c
25 GANESH SAHOO ;1453/202 09.05.2022 [BLAPL/1320/2022 |10 C
%5 D PARIDA 21454/202 09.05.2022 |BLAPL/2455/2021 |10 C
|15 |B.R.MOHANTY 131456/202 (09.05.2022 |[BLAPL/1796/2022 |10 c




8 2 |

é5 H JENA ;1457/202 09.05.2022 [WP(C)/30139/2011 |5
é6 % o MUDULT ;1458/202 15 05 2022 QPC(OAC)/757/201 .
16 S BARTK ;1459/202 09.05.2022 |BLAPL/10540/2021 |10
;6 « o MUDULT ;1460/202 05 05 2022 QPC(OAC)/756/201 ;
é6 G R PATRA ;1461/202 09.05.2022 |BLAPL/987/2022 |10
16 IR ;1462/202 05 05 2022 gPC(OAC)/758/201 .
;6 P K MOHANTY 31464/202 09.05.2022 |BLAPL/1004/2022 |10
26 M MOHANTY 31465/202 09.05.2022 [WP(C)/41449/2021 |5
%6 P. K. BEHERA 31466/202 09.05.2022 |BLAPL/9405/2021 |10
é6 S. PATTANAIK ;1467/202 09.05.2022 |BLAPL/7312/2021 10
§6 R K BEHERA 21468/202 09.05.2022 [WA/186/2010 5
é7 B. B. MALLICK 21469/202 09.05.2022 |BLAPL/9118/2021 10
17 S K BISWAL 21470/202 09.05.2022 |BLAPL/4132/2021 |10
;7 R K BARIK ;1471/202 09.05.2022 [WP(C)/9528/2022 |5
§7 B BISWAL 31475/202 09.05.2022 [WP(C)/10516/2015 |6
i7 S N PANDA 31476/202 09.05.2022 |CONTC/6439/2021 |5
é7 g;ﬁ;iiJIT ;1477/202 09.05.2022 |BLAPL/9330/2020 |10
27 Eii??P KUMAR 21478/202 09.05.2022 |BLAPL/549/2022 |10
%7 R 21479/202 05 05 2022 ?5C(OAC)/3391/20 .
é7 RAHUL, SETHI ;1480/202 09.05.2022 [BLAPL/2269/2022 |10
;7 S DASH ;1481/202 09.05.2022 [WP(C)/8105/2022 |10
38 7 R NAYAK ;1482/202 09.05.2022 Z;BLAPL/11422/201 5
18 A DHADA 21483/202 09.05.2022 [WP(C)/12428/2005 |5




;8 P R SWAIN ;1484/202 09.05.2022 |[WP(C)/4689/2018 |5 U
és T BAG ;1485/202 09.05.2022 |[MATA/60/2016 1 0
28 RAHUL SETHI ;1486/202 09.05.2022 |BLAPL/2268/2022 |10 c
éS P.K.MOHANTY ;1487/202 09.05.2022 |WA/284/2014 4 U
28 KSHITISH ;1488/202 09.05.2022 |BLAPL/2640/2022 |10 c
%8 R P DAS ;1489/202 09.05.2022 [BLAPL/11278/2021 |5 U
ég B B BEHERA 21491/202 09.05.2022 |WP(C)/22142/2015 |5 U
ég S SATAPATHY ;1492/202 09.05.2022 |WP(C)/7839/2022 |10 U
ég M N MOHANTY ;1493/202 09.05.2022 |SA/240/1967 5 U
19 P. K. ROUT ;1494/202 09.05.2022 |WP(C)/10799/2022 |10 C
29 DEBENDRA BEHERA ;1495/202 09.05.2022 |WP(C)/2026/2020 |10 C
§9 N. K. NAYAK ;1496/202 09.05.2022 |ABLAPL/3225/2022 |10 c
19 ARUN KUMAR JATI ;1498/202 09.05.2022 ?ELAPL/16884/202 10 C
é9 ﬁii?ii CHANDRA ;1499/202 09.05.2022 ?ELAPL/16513/202 10 C
29 SARADA NAYAK ;1500/202 09.05.2022 |ABLAPL/1291/2022 |10 C
%9 g;ﬁ?; SAGAR 21501/202 09.05.2022 |ABLAPL/1221/2022 |10 C
é9 A. KALASH 21502/202 09.05.2022 |ABLAPL/493/2022 |10 C
é9 S.PATTANAIK ;1507/202 09.05.2022 |CRLREV/83/2022 10 C
30 gzggé RANJAN 21509/202 09.05.2022 ZONTC(CP)/ZI/ZOl 10 c
io L MOHANTY ;1510/202 09.05.2022 |CRLREV/65/2022 |10 c
20 gzggé PRAKASH ;1511/202 09.05.2022 SSNTC(CP)/318/20 10 c
go B SINGH ;1512/202 09.05.2022 |CRLREV/170/2022 |10 c
jO gzggé RANJAN ;1513/202 09.05.2022 iSNTC(CP)/544/20 10 C
20 |A K MOHANTY 131514/202 (09.05.2022 |CRLREV/171/2022 |10 c




5 | 2 | | |
20 SARADA NAYAK ;1515/202 09.05.2022 |ABLAPL/1511/2022 |10 C
50 DEBENDRA BEHERA ;1516/202 09.05.2022 ggNTC(CP)/438/2O 10 c
20 A K MOHANTY ;1517/202 09.05.2022 |CRLREV/172/2022 |10 C
20 |UMAKANTA 31518/202
5 lonnoTRRY 5 09.05.2022 |CONTC/2542/2022 |10 C
21 |GYANA RANJAN 31519/202
0 loaren 2 09.05.2022 |BLAPL/2444/2022 |10 C
il PRADIPTA BEURA ;1520/202 09.05.2022 |ABLAPL/3104/2022 |10 C
;1 D K NATK 21521/202 09.05.2022 |CRLMC/2931/2021 |10 C
21 g K MOHANTA 315227202 |1 g5 0022 |WEC(OAC)/3646/20 1, c
3 2 13
Zl A K PANDA ;1523/202 09.05.2022 |[WP(C)/2718/2022 |10 C
él PRATIK DASH ;1524/202 09.05.2022 |[WP(C)/9763/2022 |10 C
él S. BEHERA ;1525/202 09.05.2022 |[WP(C)/9763/2022 |10 C
31 S C DASH ;1526/202 09.05.2022 |WP(C)/34388/2021 |10 C
;1 A. K. MOHANTY 21527/202 09.05.2022 |CRLA/450/2019 10 C
él J P KAR 21528/202 09.05.2022 |[WP(C)/8328/2022 |10 C
32 J P KAR ;1529/202 09.05.2022 |[WP(C)/8326/2022 |10 C
i2 R.K.DEHURY ;1530/202 09.05.2022 |[WP(C)/38329/2021 |10 C
52 K K RAUT ;1531/202 09.05.2022 |[WP(C)/38329/2021 |10 C
éz R.K.DEHURY ;1532/202 09.05.2022 |WP(C)/38405/2021 |10 c
22 T BAG 21533/202 09.05.2022 |CMP/385/2022 10 C
M/S.PARAMANANDA
22 MISHRA, S.R.DEBA ;1535/202 09.05.2022 |[WP(C)/10070/2022 |10 C
TA
22 S.K.BEHERA ;1536/202 09.05.2022 [WP(C)/28629/2019 |5 U
52 K. SAHOO ;1537/202 09.05.2022 |WP(C)/8523/2018 |10 C
22 |FIROZ AHMED 131538/202 (09.05.2022 |[WP(C)/35039/2021 |10 c




8 | 2 | |

52 PITABAS NAYAK 21539/202 09.05.2022 [WP(C)/5522/2022 |10
33 P. C. DAS 31540/202 09.05.2022 [WP(C)/5522/2022 |10
i3 P. K. ROUT ;1541/202 09.05.2022 [WP(C)/8777/2022 |10
33 B. B. MALLICK ;1542/202 09.05.2022 [WP(C)/8500/2022 |10
§3 B. B. MALLICK ;1543/202 09.05.2022 [WP(C)/8502/2022 |10
23 B. B. MALLICK ;1544/202 09.05.2022 [WP(C)/8505/2022 |10
§3 P. K. SWAIN ;1545/202 09.05.2022 [WP(C)/5344/2022 |10
§3 D. D. MOHANTY ;1546/202 09.05.2022 [WP(C)/32802/2021 |10
53 P.K. LENKA 31547/202 09.05.2022 |WP(C)/32802/2021 |10
33 N. SAHOO 21548/202 09.05.2022 |CRLREV/190/2022 |10
33 A. K. MOHANTY ;1549/202 09.05.2022 |CRLREV/141/2021 10
34 2§§§?§§§ ;1550/202 09.05.2022 |CONTC/3003/2022 |10
i4 S K BEHERA 21551/202 09.05.2022 |WP(C)/40054/2021 |4

24 M R DASH 21552/202 09.05.2022 [WP(C)/14752/2020 |5

§4 M R DASH 31553/202 09.05.2022 [WP(C)/14737/2020 5

34 A K SAHOO 31554/202 09.05.2022 WP (C)/1117/2003 |5

24 A K SAHOO 21555/202 09.05.2022 [WP(C)/12036/2010 |5

24 A K SAHOO ;1556/202 09.05.2022 [Wp(C)/1912/2012 |5

54 A K SAHOO ;1557/202 09.05.2022 |FAO/576/2015 5

24 A K SAHOO ;1558/202 09.05.2022 |CONTC/1019/2014 |5

34 A K SAHOO ;1559/202 09.05.2022 |FAO/242/2017 5

35 % navax ;1560/202 05 05 2022 EZNTC(CPB)/17/20 .

iS R DAS ;1561/202 09.05.2022 [BLAPL/7511/2020 |5




;5 R K MAHABHOI :231562/202 09.05.2022 |WP(C)/7823/2007 |4

§5 P B BAHALI 31563/202 09.05.2022 |CRLMP/482/2022 5

25 A. K. JENA ;1564/202 09.05.2022 |WP(C)/14345/2005 |10
25 P. K. MOHANTY ;1565/202 09.05.2022 |[WP(C)/10052/2015 |10
25 SPANDAN MOHANTY ;1566/202 09.05.2022 |WP(C)/14718/2015 |10
35 R. MOHANTY :231567/202 09.05.2022 |[WP(C)/14718/2015 |10
;5 J. R. BEHERA ;1568/202 09.05.2022 |WP(C)/11517/2016 |10
55 S. K. RATH ;1569/202 09.05.2022 |CMP/128/2016 10
36 DEBENDRA BEHERA ;1570/202 09.05.2022 [WP(C)/26522/2021 |10
i6 SRIKANT BEHERA 21571/202 09.05.2022 |[WP(C)/21013/2014 |10
36 S. K. JENA 21572/202 09.05.2022 |CRLMP/800/2022 10

Total ?392.2

NIC




